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8hrl J'awaharlal Nehru: Our em-
bassy in Rome was in constant touch 
with these camps. Originally, some 
complaints were received that they 
were not being well provided for, but 
soon after, our report was that the 
italian Government provided quite a 
large number of amenities, such a8 
food, blankets, etc., to them. Natural-
ly, the Italian food did not always 
agree witll them but the Italian Gov-
ernment treated them well after the 
ftrst few days of some confusion. 

r~ Ram 8ubhag Singh: The hon. 
Prime Minister has just now stated 
that thorough investigations have 
been made regarding these metters. 
Mey I know who are the persons who 
are indulging in such spurious travel 
documents? 

Shrl Jawaharlal Nehru: That is a 
matter which will come up before the 
courts of law. 

Hungarian Delegation on BIO-I» 

-to 

·611. 

r Shrl S. C, Samanta: 
) Shri Subodh Hansda: 
I Shrl R. C. Majhi: 
L Shrl Ajlt Singh Sarhadl: 

Will the Minister of Commerce and 
Industry be pleased to refer to the 
reply given to Starred Question 
No. 496 on the 2nd December, 1959 
and state: 

(a) whether the report of the 
Hungarian Delegation On Bio-gas ha., 
since been con..idered by Government 
and decisiOn taken; 

(b) how the accepted recommenda-
tions arc going to be implemented; 
and 

(c) how much Government had to 
spend for the said delegation? 

The Deputy Minister of Commeree 
and Industry (Shrl Satlsh Chandra): 
(a) Yes, Sir. The present intention 
is to set up two pilot plants. 

(b) The terms under which 
Hungarian patents can be utilized are 
to be incorporated in an agreement 
which may be finalised shortly. ActiOn 

could only be taken thereafter to set 
up the pilot plants. 

(C) About Rs. 20,000. 

Shrl S. C. Samanta: May I know 
whether the materials that remain 
after the extraction of bio-gas can b ... 
used as manure? 

Shri Satlah Chandra: That is th ... 
main idea. There are large quantities 
of organic waste-agricultural waste 
and food waste-in the country, and 
the pilot plants are intended to experi-
ment the utilisation of these wastes 
for the production of gas for heating 
purposes and the residue for manurial 
purposes. 

Shri S. C. Samanta: May I know 
whether the Food and Agriculture 
Ministry will also take up this scheme? 

Shrl Satlsh Chandra: The scheme 
has been taken up in consultation with 
the Food and Agriculture Ministry. It 
is only in an experimental stage, at 
present. A delegation came here, and 
we pursued this matter in fullest 
consultation with the Ministry of Food 
and Agriculture. In fact, the com-
mittee appointed to discuss the propo-
sal with Hungarian delegation had 
among others the Director of the 
Indian Agricultural Research Institute 
and the Director of the National Sugar 
Research Institute as members. Other 
officers of tha t ministry were also 
associated as members. 

Wace Board. for Industries 

·612. Shri Ram Krishan Gupta: Will 
the Minister of Labour and Employ-
ment be pleased to refer to the reply 
given to Unstarred Q"uestion No. 23:t 
on the 19th November, 1959 and state, 

(a) whether Government have taken 
final decisions regarding the placing 
of the wage boards for industries on a 
statutory footing; and 

(b) if so, the nature of the decision 
taken? 

The Parliamentary Secretary to tile 
MInister of Labour and Employment 
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IDld Planm, (Sbri L. N. MIsbra): 
(a) and (b). The consensus of opinion 
in the Standing Labour Committee, 
which discussed this question at its 
meeting in Januar,y 1960, was not in 
favour of the proposed legislation. 

Shrl Ram Krishan Gupta: In reply 
to a previous question it was said 
that some of the central organisations 
were not in favour of the scheme. 
May I know the objections which they 
raised? 

Shri L. N. Mishra: Out of the four 
central organisations, only t ~t e 

INTUC and the AITUC-are in favour 
of giving legal sanction to the propo-
sal. The HMS is opposed to it, and 
we have received no reply from the 
UTUC. 

Shrl Ram Krlshan Gupta: What 
steps have the Government taken so 
far to implement the recommendations 
of thp wage boards which have been 
set up SO far? 

Shrl L. N. MI.hra: We have got 
the reports from only three wage 
oar ~- - ar, textiles and cement. 
So far as th{' textiles and cement are 
concerned, the Government's decisions 
were published only two or three days 
ago. So far as sugar is concerned, 
the recommendations have been imple-
mented by most of the mills barring 
one or two. 

Shrl S. M. Banerjee: The wage 
boards for textiles and cement have 
since submitted their recommendations 
which are unanimous in character. 
Daily, some people from some quarters 
including the mill owners are coming 
out against the recommendations of 
the wage boards. I know that in the 
absence of legislation ..... . 

Mr. Speaker: What is the question? 

Sbri S. M. Banerjee: It these are 
IIDt accepted, and in the absence of 
legislation, may I know how Govern-
ment is going to enforce these deci-
sions? How enforcement will be 
poosible? 

The Mlals!er of Labour and Emplo,-
meat and PlannlDg (Shrl Nanda): At 
the last meeting of the Standin& 
Labour Committee, tl!is matter was 
discussed. The representatives of 
workers and of the employers were 
there. They had some dif'lerences of 
opinion among them. The consensus 
was that unanimous recommendations 
should be implemented. 'lNe trust 
they will be implemented. If 
it happens that in some cases there Is 
difficulty, we will try to meet it.. 

Shri T. B. Vlttal Rao: In the Stand-
ing Labour Committee, it was agreed 
that the unanimous recommendations 
will be implemented. Why not we 
undertake legislation at least to that 
extent that unanimous recommenda-
tions will be implemented? 

ShrJ Nanda: If they are implement-
ed without the help and support of 
legislation, one should welcome that. 

Shrl Rameshwar Tantla: What will 
be the Government's policy in thOBe 
industries where no wage boards have 
been set up and may I know whe-
ther Government are going to set up 
wage boards for the jute indtL.try 
and the engineering industry? 

Shri Nanda: There is a list of 
industries which have been considered 
for being dealt with through wage 
boards. By and by, more and more 
such industries are being brought 
within the purview of wage boards. 

Shrl Tangamanl: For cement and 
textile industries, the wage boards 
have submitted their reports and the 
Government have acepted their recom-
mendations. May I know what Gov-
ernment will do in those units which 
may not implement them from the 
lst January, 1960? 

Shrl Nanda: Through their or-
ganisations, We shall try to prevail 
upon them to carry them out. 

Sbri S. M. Banerjee: May I know 
whether it is a fact that representa-
tives of the employers from U.P. met 
the hon. Minister here and demanded 
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non-implementation of the wage 
board r~ o a tions in the textile 
industry'! It so, what was the reac-
tion d the horl. Minister? 

Shri Nanda: I do not now pre.<ume 
that after the publication there will 
necessarily be that opposition. At 
some stage, everybody tried to put 
forward hi.. point of view. 
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Shri D. C. Sharma: May know 
from what places the material has 
not been collected and what agencies 
are being employed to collect the 
material from thosi! places? 

Dr. KesJ, .. r: These are matter< of 
detail-I mean the question of collect-
ing the SPeeches of Netaji Subhash 
Bose. There are a number of speeches 
delivered outside India and our elYorts 
are to collect them and also to see 
whether any speech which has no! 
been reported up till now can also be 
made available. 1 cannot say at every 
moment what particular person i. 
being approached or what authorities 
are being approached. 

Shri D. C. Sharma: May I know 
whether the sp""ehes dplivered in 
India will also be collected? 

Dr. Keskar: Speeches delivered in 
India as well as outside speeches will 
be collected. 

Shri lIem Barna: May 1 know 
what sh'pe; Government have taken to 
verify the aulhenticity of the 
speeches delivered abroad. which are 
supposed to be the speeches of N ctaji? 

Dr. Keskar: That is one of the 
reasons why we are proceeding care--
fully in this matter; we arc getting 
them verified. 

Shri Ansar lIarvanl: Who ar,-the 
members of the editorial board who 
are editing the material and scrutinis-
ing it? 

Dr. Kcskar: This was given in t ~ 

last answer 1 gave to this question. 

Mr. Speaker: It need not be repeat· 
cd. 
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